GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
RAJYA SABHA
UNSTARRED QUESTION NO. 682

ANSWERED ON 10/02/2025

CITIES DEVELOPED UNDER URBAN BASIC SERVICES PROGRAMME FOR POOR

682. DR. M. THAMBIDURALI:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the details of the number of cities developed under Urban Basic Services Programme
for the poor in the country, State-wise including the State of Tamil Nadu;
(b) the quantum of funds allocated for this purpose and spent on these, during the last
three years and the current year till date, State-wise, city-wise; and
(c) the details of the works undertaken along with the achievements made in this regard,
city-wise, State-wise?
ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI TOKHAN SAHU)
(a) to (c): Government of India launched Jawaharlal Nehru National Urban Renewal Mission

(JnNURM) in December, 2005 for assisting States/Urban Territories (UTs) by extending
Central Assistance for providing houses and related civic amenities to urban poor
including slum dwellers in 65 select cities under Basic Services to the Urban Poor
(BSUP) and in other cities/towns under Integrated Housing and Slum Development
Programme (IHSDP) including cities/towns of Tamil Nadu. The period of InNURM was
upto March, 2012. However, to complete the on-going projects sanctioned upto
31.03.2012, the period was extended and funds were released upto March 2017. Since
scheme has ended, no funds were released during the last three years and the current year.
The State/UT wise and city wise details of physical and financial progress under BSUP

component of JNNURM in the country is at Annexure.
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Annexure referred in reply to RSUQ No. 682 due for 10-02-2025

Including Tamil Nadu, State/UT wise details for no. of cities along with physical
and financial progress achieved under Basic Services to Urban Poor (BSUP)
scheme of Jawaharlal Nehru National Urban Renewal Mission (JNNURM)

Central Assistance

ﬁ;,' State City - (in Cr.) - Details of Houses (Nos)
Sanctioned Released Sanctioned | Grounded Completed
1 Andhra Pradesh Visakhapatanam 318.81 318.81 24,423 23,306 23,306
2 | Andhra Pradesh Vijayawada 240.75 284.06 21,549 21,389 21,389
3 Andhra Pradesh Tirupati 113.07 97.44 5,160 5,160 5,160
4 | Arunachal Pradesh | Itanagar 54.46 54.46 996 996 996
5 | Assam Guwahati 97.60 64.19 2,260 2,260 416
6 | Bihar Patna 5.07 68.51 480 480 480
7 | Bihar Bodh Gaya - 9.68 - - -
8 | Chandigarh (UT) Chandigarh 300.94 379.03 17,696 17,696 17,696
9 | Chhattisgarh Raipur 219.77 211.21 12,860 12,732 12,732
10 | Delhi (UT) Delhi 1,163.04 1,120.65 55,424 55,424 38,824
11 | Goa Panaji - 1.15 - - -
12 | Gujarat Ahmedabad 276.07 272.21 33,808 33,776 33,776
13 | Gujarat Rajkot 66.97 62.36 6,488 5,712 5712
14 | Guijarat Porbandar 62.49 49.99 2,448 2,448 2,448
15 | Gujarat Vadodara 250.51 228.53 21,696 21,696 21,696
16 | Guijarat Surat 331.26 327.88 46,664 46,664 46,664
17 | Haryana Faridabad 27.81 31.18 2,896 2,896 2,896
18 | Himachal Pradesh | Shimla 514 7.37 176 94 94
19 | Jammu & Kashmir | Srinagar 93.05 28.18 5,222 557 557
20 | Jammu & Kashmir | Jammu 41.40 2419 1,455 1,018 680
21 | Jharkhand Dhanbad 0.48 14.04 32 26 26
22 | Jharkhand Jamshedpur - 17.99 - - -
23 | Jharkhand Ranchi 52.03 50.15 2,458 2,293 2,293
24 | Karnataka Bengaluru 233.93 220.80 19,791 19,791 19,791
25 | Karnataka Mysuru 171.36 164.08 8,134 8,134 8,134
26 | Kerala Kochi 62.02 65.35 9,403 8,944 8,944
27 | Kerala Thiruvananthapuram 151.42 148.56 12,376 10,323 10,323
28 | Madhya Pradesh Indore 58.95 63.03 5,801 5,801 5,801
29 | Madhya Pradesh Jabalpur 24.37 33.19 4,208 4,208 4,208
30 | Madhya Pradesh Ujjain 13.26 11.94 1,320 1,320 1,320
31 | Madhya Pradesh Bhopal 134.16 155.34 13,399 13,399 13,399
32 | Maharashtra Nagpur 133.58 134.19 4,201 4,069 4,069
33 | Maharashtra Nanded-Waghala 608.73 608.99 20,993 18,774 18,774
34 | Maharashtra Nashik 70.30 80.70 7,460 7,460 7,460
35 | Maharashtra Navi Mumbai 889.35 841.76 41,733 39,942 30,571
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Central Assistance

3;_. State City | (Zin Cr.) | Details of Houses (Nos)
Sanctioned Released Sanctioned | Grounded | Completed
36 | Maharashtra Pune 306.10 417.40 22,760 22,676 21,683
37 | Manipur Imphal 43.91 43.91 1,250 1,250 1,250
38 | Meghalaya Shillong 28.51 36.21 648 416 416
39 | Mizoram Aizawl 79.73 79.73 1,096 1,096 1,096
40 | Nagaland Kohima 105.61 105.60 3,504 3,504 3,144
41 | Odisha Bhubaneswar 43.30 42.33 1,864 1,618 1,618
42 | Odisha Puri 4.88 4.39 217 191 160
43 | Puducherry (UT) | Puducherry 34.41 38.02 1,326 1,326 868
44 | Punjab Ludhiana 25.01 38.05 3,632 3,632 3,440
45 | Punjab Amritsar 20.38 9.44 1,008 1,008 1,008
46 | Rajasthan Jaipur 88.11 89.36 5,814 5,814 5,814
47 | Rajasthan Ajmer 17.14 42.28 1,082 1,082 1,082
48 | Sikkim Gangtok 29.06 29.06 254 254 254
49 | Tamil Nadu Chennai 598.02 597.83 37,491 36,932 35,360
50 | Tamil Nadu Madurai 181.64 181.64 25,894 19,246 19,246
51 | Tamil Nadu Coimbatore 242.56 242 .52 26,335 25,285 24,249
52 | Telangana Hyderabad 680.39 722.36 72,390 71,982 71,022
53 | Tripura Agartala 13.96 13.96 256 256 256
54 | Uttar Pradesh Meerut 178.83 176.89 10,773 10,773 10,769
55 | Uttar Pradesh Mathura 102.77 115.37 3,022 3,022 2,924
56 | Uttar Pradesh Agra 22712 210.57 13,977 13,977 10,121
57 | Uttar Pradesh Lucknow 76.94 121.38 5,570 5,570 5,570
58 | Uttar Pradesh Kanpur 112.32 159.60 6,129 6,129 6,020
59 | Uttar Pradesh Prayagraj 20.31 20.77 1,282 1,282 1,282
60 | Uttar Pradesh Varanasi 79.74 72.02 4,846 4,846 4,846
61 | Uttarakhand Dehradun 12.71 16.10 357 201 201
62 | Uttarakhand Nainital 7.43 9.17 200 168 168
63 | Uttarakhand Haridwar 2.90 2.90 96 96 96
64 | West Bengal Asansol 264 .17 261.41 20,769 20,705 19,685
65 | West Bengal Kolkata 1,339.71 1,318.08 1,02,101 1,01,878 1,00,819
Total 11,239.82 11,469.55* 7,88,953 7,65,003 7,25,102

* In some States/UTs, excess release is on account of curtailment of houses by respective state/UT
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